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TH 
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FLOODS IN ASSAM 

 

3680. SHRI GAURAV GOGOI: 

 

Will the Minister of HOME AFFAIRS be pleased to state:  

 

(a) whether 20 out of the 28 districts in Assam have been affected due to 

the flooding of Brahmaputra this monsoon season and over 1.2 million 

people have been affected and 90 people have died due to drowning and 

landslides; 

 

(b) if so, the preventive measures carried out for the floods by National 

Disaster Management Authority (NDMA) in 2017; 

 

(c) whether State and District disaster management plan framework is in 

operation, if so, the details thereof and works done under this framework; 

and 

 

(d) the details of work done in the State of Assam since 2016 by NDMA for 

prevention of floods and rehabilitation of flood affected people in flood 

prone areas along with the funds allocated/sanctioned for the purpose? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI KIREN RIJIJU) 

(a) to (d): As per information received from State Government of Assam, 29 

out of 33 districts have been affected due to heavy rains/ flood/ erosion 

during this monsoon season.  As on 6
th

 August 2017, 84 people have lost 

their lives and 25.42 lakh people have been affected by the flood.  

The State Government has framed Disaster Management Manual 2015, 

which has stipulated roles and responsibilities for various line department  

and   district   administrations   for   management   of   flood.    All  required  
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arrangements have been made accordingly by the State/ District 

administration.  

As per the National Disaster Management Policy, the primary responsibility 

for disaster management rests with the States. The prevention and 

rehabilitation of flood affected people in flood prone areas is required to be 

undertaken by the concerned State Government from its own resources/ 

Plan funds. The State Government is providing relief assistance and looking 

for suitable land to rehabilitation of flood affected people as per its existing 

land policy.   

The State Governments have been taking necessary rescue, relief & 

prevention measures in the affected areas which include evacuation of 

people to safer places, operation of relief camps, cattle camps and 

providing essential commodities viz. cooked food, rice/ rice bran, chura, 

wheat, salt, baby food, kerosene oil, matchboxes, candles, halogen tablet, 

fodder, Polythene sheets, etc.  They are also taking necessary steps to 

prevent outbreak of any epidemic during floods/ post flood period. 

NDMA has prepared guidelines on flood management and assisted them in 

the preparation of their flood management plans.  It has provided an amount 

of Rs.61.4 lakh to the State Government of Assam in 2015-16 for 

strengthening of State Disaster Management Authority. 
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